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14, M/s. Parke Davis (India) Lud., Bombay.

15. M/s. Pfizer Lid., Bombay.

16. M/s. Rapiakos. Brett & Co. Lud.,
Bombay.

17. M/s. Reckitt & Colman of Tndia Lid.,
Calcutta.

18. M/s. Richardson  Hindusian  Lud..
Bombay.

19. Ms. Sandoz !Indiaj Ltd., Bombay.

20. Ms. Searle [Indiaj Lid., Bombay.

21. M/s, Smith & Nephew (India) I.:d..
22. M/s. Wyeth Laboratorics Lud., Bombay.
23. M/s. Ciba of India Lud.. Bombay.

(b) and v¢j The information is nat veadily
available. Tt will be collected and placed «in
the Table of the House.

Output of Hindustan Latex

1139. SHRI M. RAM GOPAL REDDY :
SHRI T.S. LAKSHMANANX :

Will the Minister of HEALTH  AND
FAMILY PLANNING be pleasedt o state :

(@) what is the annual output of the Hin-
dustan Latex :

(h) whetber it is able to meet fully he
domestic demand : and

(¢; ifnot, the steps Government Propose: in
take w0 inercase  the  supply  of
contraceptives !

rubher

THE DEPUTY  MINISTER  IN THE
MINISTRY OF JIEALTIT AND FAMILY
PLANNING  SHR! A K. KISKU. - ‘aj The
installed  capacity  of  Ilindusian  Latex

Limited is 144 million picces of Nirodh per
annum, The Undertaking went into commer-

cial production in July, 1969, T sutpu
has heen ag follows @ -
Period Output

G from July' 1959 o
3lst March, 1970 HOLAS million picees:
(i) from st April, 1971
to 3lst March, 1971 77.43 million picues®
PFull capacity was not wtilised tor i
of orders.
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(b) No. The of Nirodh for
the National I'amily Planning Programme are,
Lcing met partly by utilising free
gifts of Nirodh given by friendly countrics and
partly by resorting to purchases from other

requiremesnts

however,

indigenous sources.

‘¢j Government have approved in principle
the proposal to double the production capacity
of the Nirodh Factory of Hindustan TLatex
Limited. The Company has bueen asked  to
submit a detailed Proj-ct Report.

Conditions of Commonwealth illegal
immigrants detained in U. K, Jails

1440. SHRI M. RAM GOPAL RLDDY :
Will the Minister of EXTERNAL AFFAIRS
be pleased to state :

ta; whether the attention of Government
has been drawn toa news appearing in the
‘Indian Express® of the 24th April, 1971 that
Commoanwealth illegal immigrants in U. K. are
kept in harrowing conditions in the Bridsh
jails : and

Government
conditions are

by il so, the which
have taken to sec

improved ?

sweps

<hat  their

THE DEPUTY MINISTER IN THE
MINISTRY OF LEXTERNAL  AFFAIRS
CSHRT SURENDR A PAL SINGHY @ ia) Yes,
Sir.

‘Y The report which  appeared  in the

‘Indian Express® of the 24th April 1971 appears
to have beea based on a report in the  Sunday
Times ol April 1. Thesz reporls scem to give
an exaggerated picture of conditions in Penotn-
ville prison. Soon alter tle Sunday Limes
appearcd. our High Commission in London
made necessary  enquiries  through  the British
Office in e matter. While
undoubted  over-crowding,  conditions in the
prison are not quite as bad as depicted in the
news story. There are 1200 prisoners in Pent-
onville prison ot any one time, of whom illeeal
imnugrants

I‘l‘l)lll"

Home there s

from various parts of the world
constitute not morc than a hundred. Being
unconvicted  prisoners. the  latter get better
treatment than the remaining 1100 convicted
prisoners. fllezal inmmigrants are allowed to
wear their own their own food
supplied by friends, and meet visitors, They
do not have 1o

clothes,  cat

work and can even meet cach





